
OFFICE OF THE JUDGE IN-CHARGE, DELHI MEDIATION CENTRE,
TIS HAZARI COURTS, DELHI

No. 1102/Training/DMC/THC/Delhi 13th March, 2023

NOTICE

In continuation of earlier notices No, 4878fFraining/DMC/THC/Delhi dated 23.12.2022 and No,

781/ Training/DMC/THC/Delhi dated 27.02.2023 of this office, it is informed that out of the total number of

applications received for 40 hours training programme on the 'Concept and Techniques of Mediation’ for

75 Advocates, 140 applicants/advocates have been found eligible as per the criteria mentioned in the

above said notIce dated 23,12.2022. An Interaction Committee for the selection of 75 advocates for th

above said training programme has been constituted by the Hon’ble High Court of Delhi.

It is notified that the interactions with the eligible candidates shall be held from 20.03.2023 to

25.03,2023 from 02.30 p.m, onwards in Room No. 103, Conference Hall, First Floor, Rouse Avenue

District Courts, New Delhi. The schedule of interactions is annexed hereto as Annexure-A.

The eligible candidates are requested to adhere to the above schedule and report for the

interaction on the specified date at 02.00 p.m. so as to avoid any inconvenience,

h-fI
(Sanjay Gary-II)

Judge In-charge, Delhi Mediation Cen:re,
Tis Hazari Courts,

Delhi

ErICIst. No, 1103-1127/Training/DMC/THC/Delhi 13th March, 2023

Copy forwarded to the following :

i) The Ld, Registrar General1 High coun of Delhi with the request to place the same before

the Hon'ble Mediation Monitoring Committee, High Court of Delhi for information.

The Ld. Principal District & Sessions Judge (H.Qs.), Tis Hazari Courts, Delhi with the

request to display the copy of notice on the Notice Board .
The Ld. Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi with the
request to display the copy of notice on the Notice Board.
The Ld. Principal District & Sessions Judge (East), Karkardooma Courtsl Delhi with the
request to display the copy of notice on the Notice Board .
The Ld. Principal District & Sessions Judge (North-East), Karkardooma Courts, Delhi with

the request to display the copy of notice on the Notice Board.
The Ld. Principal District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi with
the request to display the copy of notice on the Notice Board.

ii)

iii)

iv)

V)

vi)
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vii)

viii)

ix)

X)

xi)

xii)

xiii)

The Ld. Principal District & Sessions Judge (North-West), Rohini Courts, Delhi with the
request to display the copy of notice on the Notice Board .
The Ld. Principal District & Ses$ions Judge (North), Rohini Courts, Delhi with the request
to display the copy of notice on the Notice Board .
The Ld. Principal District & Sessions Judge (South), Saket Courts, New Delhi with the
request to display the copy of notice on the Notice Board.

The Ld. Principal District & Sessions Judge (South-East), Saket Courts, New Delhi with
the request to display the copy of notice on the Notice Board.
The Ld. Principal District & Sessions Judge (New Delhi'l, Patiala House Courts, New

Delhi with the request to display the copy of notice on the Notice Board,

The Ld. Principal District & Sessions Judge (South-West), Dwarka Courts, Delhi with the

request to display the copy of notice on the Notice Board.
The Ld. Principal District & Sessions Judge -cum- Specia' Judge (PC Act) (CBI), Rouse

Avenue District Courts, New Delhi with the reqaest to display the copy of notice on the
Notice Board.

The Hony. Secretaries of Tis Hazari, Karkardooma, Rohini, Saket, Patiala House and

Dwarka Bar Assoeiations with the request to display the copy of notice on the Notice
Board

The Ld. Judge In-charges of Karkardooma, Rohini, Dwarka, Saket and Patiala House
Mediation Centres with the request to display the copy of notice on the Notice Board .
The Website Committee, Tis Hazari Courts, Delhi.
Guard File.

xiv)

XV)

LiV '-'?”7
(Sanjay Garg-II)

Judge In-charge, Delhi Mediation Centre,
Tis Hazari Courts,

Delhi
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Schedule of Interactions

Sl. No.

1

2
a
J

4

5

6

7

8

9

10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

Name of the candidate

Ms. Vijay Rani

Mr. Pawan Kawrani

Mr. Bayeet Kumar

Mr. Kailash Chandra

Mr. Ajay Kumar

Ms. Anshu Priyadarshini

Mr. Hari Kishan

Ms. Anju Lal

Mr. Manoj Tewari

Mr. Amit Rao

Mr. Narender Kumar

Ms. Savita Rustogi

Mr. P a\van Kumar

Ms. Arpan Wadhawan

Mr. Mayank Mehandru
Ms. Hena Shah

Ms. Kamlesh Sharma

Mr. Vineet Malhotra

Ms. Sumedha Dua

Mr. Ravi Chauhan

Mr. Rajan Lal

Ms. Rekha Garg

Mr. Jai Ram Garg

Ms. S wad Garg

Mr. Mu„„sh G„pta

26

27
28

Mr. Rajiv B . Samaiyar

Mr. Amit Singh
Mr. Raj Kumar Bhartiya

Annexure-A

Enrolment No.

D/1459/2007

D/1 167/1995

D/1863/2010

D/248/2003

/

mD

D /1 145/2004

D/512/1993

D/714/1994

D/1748/2004

D/3 16/2008

D/141/1990

D/2774/2006

D/855/2011

D/1754/2008

D/2256/2008

D/970/1994

D/2267/2009

D/1049/2002

D/1 122/1994

D/1251/2001

D/4243/201 0

D/2349/2005

D/2110/'2009

D/123/1993

Date and time of interaction

20th March, 2023
from 02.30 p.m. onwards.

D/13 13/2000

D/955/2000

D/593/1992

21st March, 2023
from 02.30 p.m. onwards.
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29

30

31

32

33

34

35

36

37

3 8

39

40

41

42

43

44

45

46

47

48

49

50

Mr. Satish Kumar Sharma

Mr. Rajan Bhatia

Ms. Babita Chaudhary

Mr. Sachin Kumar Singhal

Ms. Meenakshi Chauhan

Mr. Harsh Gupta

Mr. Satish Kumar

Mr. Fateh C:hand Rajput

Ms. Madhuri Gupta

Mr. Rajinder Kumar Sharma

Ms. Kuldeep Anand

Ms. Rajni Malhan
Mr. Prateek Tanwar

Mr. Rajesh Kr. Malhotra
Ms. Shahana Parveen

Ms. Mithlesh Singh
r

Mr. Ashok Kumar

Ms. Monika

Mr. Harkesh

:

Mr. Satender Kumar

Mr. Nishant S. Diwan51

Mr. Om Prakash Sharma

Ms. Ruby Bedi

Mr. Rajesh Jain
55

56

57

58

59

60

Ms. Kumari Beauty

Mr. Rajee\e

Mr. Anand V ec

o

s

s

D/3213/2009

D/126A/1984

D/2109/2005

D/1263/2000

D/1226/2001

D

D

D /138 /1998(R)
D/1221/2005

D/546/1991

D/2171/2010

D/3380/1999

D/1905/2009

D/13/1995

D/1705/2010

D/321/1993

D/1494/2000

D/449/2002

mD

D/910/2009

D/2262/2008

D/1335/2002

21st March, 2023

from 02.30 p.m. onwards.

D

D/799/1989

D/604/1992

D/1748/2009

D/534/2008
22nd March, 2023

from 02.30 p.m. onwards.
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61

62

63

64

65

66

67

68

69

70

71

72

73

74

75

Mr. Sunil KumaI

Ms. Jyotsna Jena

Mr. Puneett Singhal

t
Mr. T alun K . B edi

Ms. Monika Rathi

Mr. Neeraj Khiwani

IMs. Ruby Sharma

Ms. Monica Agrawal
Mr. Imran Khan

Ms. Naghma Afroz
Mr. Gyan Prakash Sharma

Mr. Mahender Pal Arora

Ms. Karuna Bala

Ms. Sandhya Kohli

76

77

78

79

80

81

82

,83

Ms. Shikha Sharma

I Mr. Rajeev Mittal
Mr. Sanjay Aggarwal

Ms. Priya Gaur
s

Mr. Manish Kumar Sharma

Bl Randeep Pundir

Ms. Shweta Tyagi

1 Kumar Singh

Mr. Manoj Kumar Yadava d

1

Mr. Om Singh Punia
Ms. Sunita Rani Sharma

Ms. Rekha Sharma

Mr. Umakant Mishra

s akshi

84

85

86

87

88

89

90

91

92

D/1732/2006

D/920/1991

D/736/2008

D/624/1988

D/253/2000

D /3829/2010

I.D/1309/1995

D/3624/2009

D/1689/2006

D/1638/2006

D/939R/1998

D/3 18 A/1979

D/572/1999

D/240F/1991

D/98/1995

22nd March, 2023

from 02.30 p.m. onwards.

D /2470/2006

D/1 148/2000

D/1637/2004

D/1010/201 1

D/169/2001

D/2445/2006

D/1834B/2001

D/2315/2012 23Td March, 2023

from 02.30 p.m. onwards.D/525/2008
D/2301 /2005

D/221 3/201 0

D/1681/2009

D/556A/2005
D/960/2002

D/1 192/2000

D/2024/2008

D



93

94

95

96

97

98

99

100

Ms. Madhu Sharma

Ms. Kira Ma(ian

r
Ms. Monica Kumar

Ms. Anju Agarwal
Mr. Avadesh Chandra Tiwari

Mr. Jitender Kumar

Ms. Neelam Verma @
Neelam Rani

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

Ms. Marina K. Saikia

Mr. Ram Krishan Gupta

Ms. Shalini Gupta

Ms. Puja Bansal

Ms. Sunita Jain

Ms. Shv/eta Sharma

Mr. Manish Kumar Sharma

s

s

Ms. Ravi Prabha

Mr. Sunil Gupta

Ms. Geeta Bharati

Mr. Tejasvi Goel

Ms. Mohini

Ms. Rerlu Rawal

Mr. Atul Kumar

Mr. Gaurav Deep Sahdev
Mr. Hitesh Sharma

Mr. Umesh Chandra Gupta
Mr. Mukesh Sharma

D/293 A/1993

D/919/201 1

nD/m
D/1737C/1995

D /1 1 85/2001

D/84/1983
D/2278/1 999

D/1649/2010

23rd March, 2023

from 02.30 p.m. onwards.

D/3374/1999

D

D /6(R)/1996

D/1956D/2008

D/53/1983

D/1877/2007

D /525/1997 ( R)
D/508F/1995

D /6/1997(R)

D/500/1991

D/652/1989

D/1835/2006

D/1603/2015

D

D/63/2006

/

D /161/2009

D/90/1994

D/2059/1 999

D/804/2000

24th March, 2023

from 02.30 p.m. onwards.



a

1 Ms. Sangita Rani Jain
Ms. Dipika Malhotra
Ms. Samta Jain

Ms. Neetu Kumari

Ms. Saroj Bala

Ms. Prachi Gupta
Ms. Bhalli Verlna

N

Mr. Rajesh Bhatia
Mr. Ram Kumar

Mr. Satish Kumar

Ms. Geetanjali Sharma

Mr. Vipin Kumar Saini
Ms. Himani Gupta

Ms. POOnaIr.I Mahajan

Mr. Lokesh Kumar

Mr. Animesh Kumar Dixit

Mr. Dishant Shallna

Mr. Naveen Kumar

Ms. Sushma Badh\var

121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

D/123/1995

D/2164/2007

D/280/2006

D/2568/2005

D/543- IA/2002

D/2715/2010

D/10$4/2000

D/3701/2010

D /1440/1995

D/714/2003

D/345/1984

D/4398/'20 1 0

D/562/1996

D/3074/2010

D/3 13/1992

D /700/1-A/1995

D/90A/2003

D/922/2005

D/1278/2003

D/448/1989

25th March, 2023
from 02.30 p.m. onwards.

a*+ T'y'
(Sanjay Gary-II)

Judge In-charge, Delhi Mediation Centre,
Tis Hazari Courts,

Delhi


